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1484. Shri Lakllmu Dba_nl: Will 
the Prime M1nIMer be pleased to state: 

(a) whether it has since been dec:ld-
ed hy Government that the question 
of Nagu and their status will no .... 
be dealt with by the Ministry Df 
Home Affairs and not by the Mlni.Stry 
Of Extemol Affairs as Is being dOlU! 
",'1 f:lr: an.l 

ft. PrIme MinllUr .. 4 Miaister '" 
AiGonIr. Ener" (Sian UJ. Bahadur 
IllIaBtri): (a) and (b). M alrea<i7 
lJtated by me in the Lok Sabha on 
80th August, 1965, in answer to Star-
red Question No. 27() by Smt. Savitri 
Nigam and othen, Government have 
accepted in principle that Nagaland 
being an integral part of India, 
matter. relating to Nagaland raU out-
lide the usual lcope of the funct.iona 
of the Min;"try of External At!airs . 
They .hould more appropriately be 
dealt with by the Ministry of Home 
AfTairs. However, in the context of 
the exuting aituation, a change in the 
present arrangement would have to 
wait for !lome more time. 
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